Item No. 13
Quarterly Statement of Regulatory Actions Taken by Nodal Depts. for the Period from 1st July, 2019 to 30th September, 2019 submitted for information of the Authority
Enforcement Department

	Sl.

No.
	Date
	Details of the entity
	Brief details of violation & Penalties/Warnings etc.
	Nature of actions taken

	1. 
	12.09.2019
	New India Assurance Co Ltd
	Violation: Delay in payment of claims even after receipt of survey report.

Penalty & Advisory: Penalty of Rs.3 lacs imposed on delay in making an offer of claim settlement beyond 30 days of receipt of survey report. 
	Penalty of Rs. 3 lakh imposed.

	2. 
	27.09.2019
	Shriram Transport - CA
	Violation: Soliciting business through unlicensed individuals.

Penalty and Direction: Penalized by Rs.15 lacs for soliciting business through unlicensed individuals. 
	Penalty Rs.15 lakhs imposed.


Non-Life Department
	Sl. No.
	Date
	Details of the entity 
	Brief details of violation & Penalties/Warnings etc.
	Nature of actions taken

	1. 
	13.09.2019
	Bajaj Allianz Insurance Co. Ltd. 
	Violations of provisions of Guidelines on MISP
	Advised to ensure strict compliance of Guidelines of MISP. A penalty of Rs. 7 lakhs was imposed. 

	2. 
	13.09.2019
	Go Digit General Insurance Ltd.
	Violation of Guidelines on Product filing procedure
	Warned to scrupulously adhere to the Guidelines on product filing procedures of General Insurance products. A penalty of Rs.1 lakh was imposed.
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